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26 May 2026,




INCOME TAX APPELLATE TRIBUNAL, PATNA

.

CAUSE LIST OF DB BENCH FOR 01-JUNE-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER

CONSTITUTION.
Assmt.

Appeal Number Assessee Name Remarks
Year

ITA 514/PAT/2024| 2017-18 |[D] GIRIJA SHANKAR DUTT

ITA 211/PAT/2026| 2020-2021 | [A] BADRI NARAYAN SHAH

ITA 212/PAT/2026( 2019-20 |[D] NEETA JHA

ITA 213/PAT/2026| 2020-21 |[A] LAKSHYA HUMAN DEVELOPMENT TRUST

ITA 214/PAT/2026| 2011-12 |[A] ABHISHEK SINGH

ITA 215/PAT/2026| 2018-19 |[[A] NEW ERA SOCIAL DEVELOPMENT WELFARE SOCIETY

ITA 216/PAT/2026| 2015-16 |[[A] NEW ERA SOCIAL DEVELOPMENT WELFARE SOCIETY

ITA 217/PAT/2026| 2015-16 |[A] MOHAMAD MERAJ ALAM
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For Assistant Registran
27-May-2026]
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INCOME TAX APPELLATE TRIBUNAL, PATNA
TR TAA APPELLATE TRIBUNAL

CAUSE LIST OF DB BENCH FOR 02-JUNE-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER

CONSTITUTION.

Srl

Assmt.

Yeui Assessee Name

Appeal Number

Remarks

ITA 676/PAT/2024( 2014-15 [A] M/S DREAM PROJECTS

ITA 677/PAT/2024| 2015-16 [A] M/S DREAM PROJECTS

ITA 518/PAT/2025| 2017-18 [A] PRIMCO PRIVATE LIMITED

ITA 219/PAT/2026| 2020-21 [A] RAZIA SULTANA

ITA 220/PAT/2026| 2015-16 [A] RAJESH KUMAR

ITA 221/PAT/2026| 2017-18 [A] AGRANI GHOSH

ITA 222/PAT/2026| 2015-16 [A] SHASHI BHUSHAN PURVEY

ITA 227/PAT/2026| 2017-18 [A] SHASHI BHUSHAN PURVEY

ITA 232/PAT/2026| 2018-19 [A] SHASHI BHUSHAN PURVEY

10

ITA 224/PAT/2026| 2020-21 [A] VIKASH KRISHNA

11

ITA 225/PAT/2026| 2020-21 [A] BINOD KUMAR SINGH

12

ITA 226/PAT/2026| 2019-20 [A] ARVIND KUMAR DARUKA

5 7;‘1 SHp

For Assistant Registraa

27-May-202




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 03-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 3

AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER

CONSTITUTION.

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 33/PAT/2021

2010-11

[D] SANJAY KUMAR MODI

CO 3/PAT/2024

2010-11

[A] SANJAY KUMAR MODI

ITA 330/PAT/2023

2017-18

[D] PATEL AGRI INDUSTRIES PVT. LTD.

ITA 236/PAT/2024

2015-16

[A] RAJ NANDAN SINGH, PATNA

ITA 77/PAT/2026

2017-18

[A] LEEDS FOUNDATION

ITA 78/PAT/2026

2018-19

[A] DEOVRAT

ITA 94/PAT/2026

2018-19

[A] SUNAI CONSULTANCY PRIVATE LIMITED

ITA 128/PAT/2026

2015-16

[A] LAL BABU PRASAD

ITA 135/PAT/2026

2014-15

[A] PRAMA METTA ORPHANES TRUST

10

ITA 136/PAT/2026

2015-16

[A] PRAMA METTA ORPHANES TRUST

11

ITA 137/PAT/2026

2018-19

[A] PRAMA METTA ORPHANES TRUST

12

ITA 165/PAT/2026

2015-16

[A] JEETENDRA KUMAR GUPTA

13

ITA 228/PAT/2026

2023-24

[A] REESHAV AUTOMOBILES

14

ITA 230/PAT/2026

2016-17

[A] MALTI DEVI

15

ITA 233/PAT/2026

2015-16

[D] RASHMI RATHI ENTERPRISES

16

ITA 238/PAT/2026

2014-15

[A] BHANU BHASKAR

17

ITA 239/PAT/2026

2016-17

[A] BHANU BHASKAR

For Assistant Registrar]
27-May-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 04-JUNE-2026 (THURSDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER

CONSTITUTION.

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1 [ITA 623/PAT/2024

2013-14

[D] JAIDAYAL PACKAGING PVT, LTD

2 |ITA 392/PAT/2025

2020-21

[A] SAROJ KUMAR SINGH

3 |ITA 181/PAT/2026

2018-19

[A] ABDUSH SALAM

;)/# A

For Assistant Registrar
27-May-2026]




L INCOME TAX APPELLATE TRIBUNAL, PATNA
_ >k IAAAFFELLATE TRIBUNAL

CAUSE LIST OF SMC BENCH FOR 01-JUNE-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER
CONSTITUTION.

Assessee Name Remarks

Assmt,
Year

1 (ITA 586/PAT/2025| 2017-18 [A] DILAWAR HUSSAIN

Sr

Appeal Number

2 |ITA 592/PAT/2025 | 2017-2018 [A] MEGA INFRA SOLUTIONS AND SERVICES PRIVATE LIMITED

3 | ITA 87/PAT/2026 | 2013-14 [A] BHUSHAN SINGH

4 |ITA 218/PAT/2026| 2017-18 [A] SMITI VERMA

= _7gh Sty

For Assistant Registrar
| 27-May-2026
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INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 02-JUNE-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 3

AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER

CONSTITUTION.
Srl | Appeal Number A$:'::' Assessee Name Remarks
1 |ITA 179/PAT/2026| 2014-15 |[A] SHASHI BHUSHAN PURVEY
2 (ITA 223/PAT/2026| 2020-21 |[A] AMIT KUMAR RAI

St S

For Assistant Registrar
27-May-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA
2L TIE TAA APPELLATE TRIBUNAL

CAUSE LIST OF SMC BENCH FOR 0

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER

IN COURT ROOM 3

3-JUNE-2026 (WEDNESDAY)

CONSTITUTION.

Srl | Appeal Number A‘S,Z';:_t' Assessee Name Remarks
1 | ITA 1/PAT/2025 | 2015-16 [A] BINOD KUMAR SINGH

2 | T 92/PAT/2026 | 207" | (A] BINOD KUMAR

3 |ITA 132/PAT/2026| 2017-18 [A] MANIK CHAND

4 |ITA 134/PAT/2026| 2013-14 [A] RAJENDRA KUMAR SINGH

5 [ITA 159/PAT/2026| 2015-16 [A] CHANDRASHEKHAR PRASAD SINGH

6 |ITA 160/PAT/2026 | 2020-2021 [A] BIBHA SINGH

7 |ITA 229/PAT/2026 | 2020-2021 [A] LALAN RAY

8 |ITA 231/PAT/2026| 2017-18 [A] KHUSHBU SINGH

9 |ITA 234/PAT/2026| 2021-22 [A] SURESH KUMAR HUF

10 | ITA 235/PAT/2026 | 2023-2024 [A] NEHA KHETAN

11 (ITA 236/PAT/2026| 2017-18 [A] ANIL KUMAR SAHU

12 |ITA 237/PAT/2026| 2018-19 [A] BLUECHIP ASSET PRIVATE LIMITED

é*ﬁvjl S Y
For Assistant Registrar
27-May-2026




CAUSE LIST OF SMC BENCH FOR 04-JUNE-2026 (THURSDAY)_

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JuDpICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: - XRE-HVRQ-HEH; TIME: - AS PER

CONSTITUTI ON.
H Appeal Number m

Assessee Name
1 |ITA 265/PAT/2025

ITA 436/PAT/2025 2018-19

ITA 548/PAT/2025 m [A] KARUNA KUMART
ITA 1/PAT/2026 m [A] NIRAJ KUMAR SINGH

ITA 24/PAT/2026 m [A] BARUNKANT SATYAM _

E ITA 182/PAT/2026 m [A] SHYAM SUNDER PRASAD -
ITA 183/PAT/2026 m [A] GOPAL JAISWAL _

[A] SHANTI DEVI HISARIA

[A] BHUPESH NEMANI




